ASSEMBLY BUSINESS
LISTED ON 25.08.2023

From
The Additional Chief Secretary to Govt. Haryana,
Jails Department, Chandigarh
To
The Secretary,
Vidhan Sabha, Haryana,
Chandigarh
No. 2\So& /B-1 dated, Panchkula, the 22 -0R% 2023

Subject: Haryana Vidhan Sabha Starred Question No.7

Sir,
| have the honour to enclose 10 copies of reply to Starred Vidhan Sabha

Question noted above asked by Sh.Lila Ram, MLA in the current Session of Haryana
Vidhan Sabha (Monsoon Session-2023).

DA:- As above %\ur;faithfully,
AY
ARG

Dy.Supdt./Budget Branch,o/o DG Prisons, Haryana
for Additional Chief Secretary to Govt. Haryana,
Jails Department, Chandigarh

Endst.No. /B-1 dated, Panchkula, the
_ A copy alongwith a copy of reply to Haryana Vidhan Sabha Starred
Question No.7 (No. of copies indicated against each) is forwarded to the:-
Chief Minister's Secretary (15 copies with note for pad)
Jails Minister, Haryana (5 copies with note for pad)
Chief Parliamentary Affairs Minister (1 copy with note for pad)
Chief Secretary to Govt. Haryana (in Political Branch) (6 copies with note for pad)
Chief Secretary to Govt. Haryana (1 copy with note for pad)
Secretary to the Governor of Haryana (2 copies with note for pad)
Director Public Relation, Haryana (4 copies)
Add!.Chief Secy.to Govt.Haryana,Jails Deptt,Haryana(2 copies with note for pad)
Director General, Prisons, Haryana (2 copies with note for pad)
10. ADGP/CID, Haryana (1 copy with note for pad)
11.  Superintendent, Home Confidential Branch (1 copy with note for pad)
12.  IG Prisons, Haryana (1 copy with note for pad)
13, DIG Prisons, Haryana (1 copy with note for pad)
14.  Joint Secretary, Jails Department, Haryana (1 copy with note for pad)
15.  PA to DG Prisons, Haryana, Panchkula (1 copy with note for pad)
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(Ranbir Singh)
Dy.Supdt./Budget Branch,o/o DG Prisons, Haryana
for Additional Chief Secretary to Govt. Haryana,
Jails Department, Chandigarh
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Reply:

To Shift the Jail

SH. LILA RAM, MLA:
Will the Jails Minister be pleased to state: -

a) whether there is any proposal under consideration of the Government to
shift the Jail out of the Kaithal city: and

b) if so, the time by which it is likely to be shifted ?

Ch. RANJIT SINGH, JAILS MINISTER, HARYANA

a) No, sir; and

b) the question does not arise, sir,
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